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[Maulana A'zad: I have stated just
now- that the Central Government have

given directions in this_behalf and
would cgnt_inue to do so.]
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[Seth Govind Das: The hon. Minis-

ter has stated just now that two Com-
mittees have been constituted for this
purpose. I want to know whether the
amount to be spent on them is the
same as indicated by newspaper re-
ports some days ago. Do the Gov-
ernment intend to make more pro-
visions for this scheme, and is it going
to be extended?]
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[Maulana Azad: Many measures
are being taken in this connection and
different amounts are heipc <pent nn
them. The amount of 17 lakhs is for

only one measure, that 1s, the nve year
programme.],
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[Shri V. G. Deshpande: I have not
understood what the hon. Minister has
said. I want that a translation of’
what he said be made into Hindi.]

Mr. Speaker: Order, order. I do not
propose to allow that kind of thing.

Shri N. S. Nair: Are the Govern-
.ment aware that in the South there is
anti-Hindi agitation going on so strong-
ly that the steps to be taken for com-
pulsory Hindi education have to be-
taken with some sort of moderation?
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[Mamnlana Azad: Both sides of the
picture have come to the notice of the
Government. They know that there
is a small anti-Hindi "group in the
South but they are also aware that x
very large group is learning Hindi and
it is increasing in number.]

Mr. Speaker: The purport of the
question is that the Central Govern-
ment knows that there is a small group
which is definitely against Hindi. But
the Central Government also knows
that there is a very much larger grouo
of people who are anxious to pick up
Hindi and the number of students who
are trying to pick up Hindi is on the
increase. Next question now.

. Question No. 563 is transferred to the
list of questions for the 12th June for
answer by HM. Planning. It was
wrongly addressed to the Minister of
Natural Resources. So now we {ake
_up Question No. 564. Mr. Krishna.

SCHEDULED CASTES FOR TECHNICAL
TRAINING

*564. Shri M. R. Krishna: (a) Wil
the Minister of Education be pleased
to state the number of Scheduled Castes
sent abroad for technical training
?g;;'}g the period from 1947 to March,

(b) How many 6f them have been-
absorbed in the profession in which-
they had training? : -
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abroad for studies. In addition to this

another  scholarships scheme for
scheduled castes only was put into
operation, the funds for which were
repeatedly increased. A few scholar-
ships for higher technical education
under the latter scheme were granted
and candidates were sent abroad. But
the results were not encouraging. Two
candidates returned to India and even
those remaining abroad were not com-
pletely successful. In view of this the
Scheduled Castes Board (which includ-
ed representatives and leaders of the

community) considered the question.

afresh. In the end the Board came
to the -conclusion that the welfare of
the community did not lie in spending
the Scholarship Fund on education
abroad and that whatever is L) be t
should be spent on university educati
in the country itself. The Government
apgcepted the rocommendatlon of the
Bna . Since then, ali the scholarships
granted under the Scheduled Cagtes
Scholarship Scheme are zrapted for
higher education in the country and not
for education in other countries. The
general Overseas Scholarships Scheme
was open to all and all the candidates
who could be selected under it wire
selected. Thijs general scheme, as the
];!&us; is aware, was abolished after
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[lllﬂ P, M. Bajabhoj: The hon. Minis-
ter bas stated that these candidates
were not successful abroad, but may I
know whether the Government have
made arrangements to provide employ-

ment to the scholars who have return-
ed t]rom abroad after receiving train-

Shri Veeraswamy: Sir, we have
not been able to follow Hindi at all.
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‘[Shri P. N. Rajabhoj: I wanted to~
know ‘whether the Government have-
extended the benefit of the schemes-
formulated by them to these students
who have returned after receiving their
training abroad?]

Mr. Speaker: Order, order. The hon.
Member is trying to enter into argu-
ments. He must ask for information.

Shri M. R. Krishna: May I know
whether the Government propose to
give any special facilities to the-
Scheduled Caste students who are now
admitted in the University for techni--
cal training above the other community-
students?
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‘[Manlans Azsd: I have just now said
that the Government is providing them
with all kinds of facilities for univer-
sity edueation.  Scholarships, the-
number of which has gone upto many-
hundreds, are granted every year.]
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[Shei P. N. Rajabhoj: Would theses
scholars not be sent abroad at all and®
ﬁ?iheu- sending abroad been stop-
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[Maulana Azad: 7 Mave just now
“said that the general overseas scholar-
ships scheme was open to all, under
‘which candidates were selected on
Uhe basis of merit. In addition there
-xJ another °~heme only for scheduled
‘eustes.  Under this scheme scholar-
:snips are granted only for higher
~education within India, and not for
-abroad. 'I'he Scheduled Castes Selec-
tion Board made this recommenda-
tion about four years ago and it was

‘accepted by the Government of
India.l E . :
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- Mr. Speaker: Order, order. The hon.
‘Member is uot entitled to argue here.
I do not allow this guestion to go on.
He should not carry on argument in
‘that manner. Next question now.

Shri P. N. Rajabhoj: We have not
understood what the hon.

Mr. Speaker: The hon. Member, to
Ty mind, has prejudiced himself. He
kept on standing, in spite of my asking
him to resume his seat. He persisted
-and kept on standing. I am not go-
ing to encourage that kind of attitude
-on the part of the hon. Member. In
‘fact, I had half a mind to allow his
roint and request the hon. Minister
to ask the Deputy Minister to answer.
‘the question. But he persists in a
conduct, by which no proceedings of
this Housé can be conducted.

Shri Veeraswamy: Some gist may
be given, Sir.

Mr. Speaker: I know. But the pro-
ceedings must be conducted in a digni-
fied manner. There are so many ques-
tions here. The House is interested
in a number of questions. The hon.
Members may be interested in a few
questions. But the point is that all
questions have to be taken as fAr as
possible. Members are- clearly enter-
ing into an argument. Argument i

is .
not permissible on Questions. They
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must ask for information and the
moment the next Question is called,
they must resume their seats. And
the only remedy in my hands is not
to call upon those Members again to
put any supplementaries if they
persist in that manner.

Shri H. N. Mukerjee: May I raise a
point of sorder, Sir?

Mr. Speaker: No.

CENTRAL ADVISORY BOARD or
EpucaTiON

*565. Pandit Lingaraj Misra: (a)
will the Minister of Education be
pleased to state whether it is a fact
that the Central Advisory Board of
Education had recommended the aboli-
tion of the practice of realising Cap}ta-
tion Fees for admission of students into'.
Educational Institutions- from States:
other than those running or' aiding such:
Institutions? Coe

(b) If so, has the recommendation of
the Central Advisory Board been ac~
cepted and acted upon by all the States
of the Union?

- (c) If not, what steps have been
taken by Government to give effect
to the recommendation of the Central
Advisory Board of Education?

The Parliamentary Secretary to the
Minister of Education and Natural Re-
sources and Scientific Research (Shri
K. D. Malaviya): (a) Yes.

(b) and (c). The majority of the °
States have ' accepted the recom-
mendation and the matter is under
discussion with the few that have not
so far finally agreed.

Pandit Lingaraj Misra: Is the hon.
Minister aware that in some educa-
tional institutions the amount of fees
charged exceeds even Rs. 200 a month!_

- Shri K. D. Malaviya: The States.
which have not yet agreed may be.
charging  exorbitant  amounts—the
hon. Member probably knows more
about it. But as I said, the matter is.
under discussion_and we are trying to
persuade such States to abolish this
fee.

Arr INpIA COUNCIL FOR TECHNICAL
EDUCATION

+566. Shri B. Shiva Rao: Will the
Minister of Education be pleased to
state:

(a) the personnel and functions of

.the All India Council for Technical

Education;





